ACT No. XIII or 1934,

[PAssﬁD BY TEE INDIAN T/RGISLATURE. |
(Recezved the assent of the Governor General on the 98th Apn'l
' 1934 )

An Act to extend the operatxon of._the ‘Trade Disputes Act,

e HEREAS it is éxpedienh to extend the operation of the
. VIIof 1920, Trade Disputes Act,  1929; It is hereby enacted as
' ' follows —

1. This Act may be called the Trade Disputes (Extending) Short titls.
Act, 1984.

. . 2 Sub-section: (4) of sectlon 1 of the Trade Dlspubes Act, Aglsggglgﬂt'
' VIIet1g2e. 1929, shall be omltted fog viio

Price anna 1 or 13d.
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